Study on melting of Himalayan glaciers

1181, SHRI SHREEGOPAL YWvAS: Will the Minister of ENVIRONMENT AND FORESTS be

pleased to state:

(a) whether any study has been done regarding the potential loss taking place as a result of

the melting of Himalayan glaciers;
{b) ifso, the measures being taken to address this situation; and
(c) whether the study report is being made public?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRIMATI
JAYANTHI NATARAJAN): (a) to (¢) Studies conducted by Geological Survey of India indicate some
of the likely impacts of melting of glaciers on the hydrological system in form of changes in the river
hydrology, increased debris production and siltation of rivers in downstream region. However, no
specific studies regarding the potential loss taking place as a result of melting of Himalayan glaciers

has been conducted.

Government is aware of various challenges posed by the melting of Himalayan glaciers and has
come up with a National Action Plan on Climate Change (NAPCG) which was launched on June 30,
2008, The NAPCC includes a National Mission for Sustaining the Himalayan Eco-system which aims
at enhancing understanding of ecosystem changes and monitoring of the Himalayan ecosystem, in
particular the state of its glaciers. Besides, a research centre on Himalayan Glaciology has been
established at VWadia Institute of Himalayan Geology, Dehradun. The Mission and the Centre have the

objective of addressing the issues relating to Himalayan glaciers.

The Government has developed Guidelines and best practices for Sustaining Himalayan Eco-
system (G-She), which has been shared with all State Governments in the Himalayan Region. A

Study Group on Himalayan Glaciers has also published a report on the subject in March, 2011.
Smuggling of red sanders

182.  SHRI NANDI YELLAIAH: Wil the Minister of ENVIRONMENT AND FORESTS be pleased

to state:

TOnginal notice of the guestion was received in Hindl.
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{a) the current status of the proposal of the State Government of Andhra Pradesh for
inclusion of red sanders (Petrocarpus santalinus) in schedule VI of Wild Life (Protection) Act, 1972

to tackle the problem of smuggling of red sanders and to protect the rare and endangered species;
(b) the reasons for delay, if any, in according approval to this proposal; and
(c) bywhen the approval is likely to be given to the proposal ?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRIMATI
JAYANTHI NATARAJAN): (a) to () A proposal has been received from the Govemnment of Andhra
Pradesh for inclusion of Red Sanders (Pterocarpus santalinus) in the Schedule VI of the Wild Life
(Protection) Act, 1972, Red Sanders wood is in great demand in the countries like Japan and China,
whereas the demand within the country is low. Notwithstanding the proposal of the State
Government of Andhra Pradesh, Red Sanders continues to be included in the negative list of plants
species for export purposes, implemented by the Directorate General of Foreign Trade, the Ministry
of Commerce thus placing severe restrictions on the intemational trade of Red Sanders wood. These

restrictions help in conservation of the species.
Emission trading scheme tor International airlines

183. DR. K.V.P. RAMACHANDRA RAO: Wil the Minister of ENVIRONMENT AND FORESTS

be pleased to state:

(a) whether it is a fact that the European Union has decided to bring international airlines

under the purview of emission trading scheme;
(b) whether the Union also proposes to bring the maritime transport under this;
{c) ifso, whether this is going to affect India severely;
{d) ifso, the details thereof; and
(e) what action is being taken to put up India’s case?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRIMATI
JAYANTHI NATARAJAN): (a) Yes, Sir.
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